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THE GOA APPROPRIATION BILL, 1994

BlNe ¥ iovd)
A . , |
GBILL Lo A

to a.uthonse payment and approprlatlon of certain sums from and out
_of the Consolidated Fund of the State of Goa_for. the serv1ces and
purposes of the fmanma.l year 1994-95 ~
BE it ena.cted by the Leglslatlve Assembly of Goa. in the Forty-flfth
Year of the Repubhc of Indla as follows: —

A, Short title. -—-Thls Act may be “called: the Goa. Approprla.tmn
;Act, 1994. .

PR S EA N

2 Issue of Rs. 7,83 28,41 ;000 out of the: .Consolidated: Fu'nd of the
.State of Goua for the fzmrwwd year 1994-95. — From and out of the Con-
solidated Fund of the State of Goa there may be paid and apphed sums
not exceeding those specified in column 5 of the Schediile; amounting in
the ‘aggregate to the sum of seven hundred eighty: three crores.twenty
-eight lakhs and forty one.thousand rupees towards defraymg the several
- charges which will arise for payment during the financial year 1994-95
in respect of the servicés and purposes - speclfled in. column 2 of the
Schedule : . R o

3 Approprwtzon —The sums authorized to be paid- and apphed
fiom’ and out of the Consolidated Fund of the State of Goa by this
Act shall be, approprlated for the services and purposes expressed m
the Schedule in relation to the said flnancla.l year

B

SURGIW TS LET




(Sée Sectlﬂnsz & B S i e

Sums _nbt “exceeding '

No. of o ‘ . L Charged on
Demand . .....Services-and purposes . . .'Voted by  the Consoli-

; R Assembly . dated Fund . .. Total
T LIPS R ... .. ... . of the State . .
T S TERIIR R R ot Goa

1.
i’ Governer (Appropiistion) o ;'."..}_’;'::f."?f

9.
“10,

13,

13.

14
15.
16.
17,
18.
19;

21,
22,

' Adxnhxistr&hen of - Justice

Sta.m;;s dnd Registration

: Sales 'rax

‘Public Service Oomnussion (Appro-

State Legislature ... = .. ..

Council of Ministers ...

Elections o 14806

Land Revenue e ) 58,00 ; Do ) 1,08,00

State Excxse Ll

Taxes on Vehicles . ,
Otkier Taxes and Duties.. ... - .. L 1000

14,00
Secretaﬁat e

L 32500
- 1867,00

Intet‘est Paymients. (Apprapriaﬁon) . " ___

priation) ... - 29,00 429,00
District Administration .. .. 31000 & - — . 3,10,00

Treasury and- Accounts Admjnistra- S ' ‘
tion ... ‘ .- 19100 N 1,91,00

Police. ... - : 13,36,00 —  133600.
Jails .. AL Lol eswo T — 65,00
Supplies and Disposals- ... -~ 100 ~ 100
‘Stationery and Printing ... ... . = 14000 - | 1,40,00
Public Works ... .. - .. .. 220120 — 2020

Other Administrative Services . ... = 2,26,00 — 226,00

Pension ... .. - ..o .. .. 1300000 . . 13,00,00
Miscellaneous: General Services: ...  10,00,00 | L — 10,0000

‘General Educatfon . ... .. .. 88,1246 — - 881246

Technieal Edueatfon .. 'l .. 114914 - 14914

-



4

. Artand Cultare.

' Urban Development

) Information and Publ

- Labour -and Employment

Medlcal and Publlc Health
axmly Welfare

. Water Supply and Samtatmn
Housmg

_y-:.'.'

.. Welfare of Scheduled Castes Sche-

duled Tribes a.nd Other Backward
Classes . ..

34 Social Secunty and Welfare
’ .3 Nutntion '
".36. ; Rehef on’ a.ccount of Natural Cala.- »
. .. ities .
i 37 Agrlculture B .
. ~Soil a.nd Wa.ter Conservation
v _‘-;9: Ammal Husbandry ‘
By 40 Dalry Development .
) :4%.~  Figheries.- +. ...
' 42, Forestry.and Wild Life
43, "Food, Storage ahd Warehousing ... -
44, Agricultural f_{eseali'ch and Education
45 Cooperation - ... e ewe
46, Marketing and Quality Control
47 Rural Employment. -
48. ' Community Development and Pan-
cha.yats ’ .
49, ‘Special Area Programme
© 50. Major ‘and Medium Irrigation
51. Minor Irrigation
" 52, Command Area Development
53. Flood Control and Drainage ...
.. b4,

oy ‘eee

42,84,62

11,2300

40,8500

8,47,10
'4,40,00

94,00 ComhrEray

41,068,160

. 7,03 37
" 81,50,
’ 4,14,85

26,00
31216

o= 43590 -
38,46,00

| 12,00
£ 1,85,00
22,50

191,50

3,56,00
212,00

32,22,00
5,42,00

2,68,00°
43,00

1,14,56,68

2000 . 33150
8,00 E 92,62
— 1,23,00

- 40 85, oo_ :
g, 10
4,40, oo
L 94,00

1,35

1

18,50

S
1,06,10

LT o387

" 87,50

- 4,14,85

36,00

e 312,16
e 43590

T 3846,00
— 1,85,00
— 2250
— 1,91,50
— . 35600
- 2,12,00
45,00 32,67,00
— 542,00
— . 26800
— 4300
— 1145668
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24

6, Medlcal and Public HeaIth _

CaT.

.. Sports and Yo th"Services
25.

Art: and Culture

27 axmly Welfare
28 Water Supply an& Samtatlon .
29 Housmg . -
30 Urban Development :
31 Information and Pub y
3%, Welfare of Scheduled Castes, Sche-
. duled Tribes and Other Backward
Classes . e
33, Labour and Employment cpen
34 : Soc1a1 Secunty and Welfare
g 35 . Nutrition
36,

Relief on account of Natural Cala,- ‘

mities

Agmculture ) . .
38, -Soil and Water Conservatien
39 A.mma.l Husbandry )
; 40 ”Da.lry Development o
' +41.~ ; Fisheries. - Q..
. 43, Forestry.and Wild Life
“43." " Food, Storage ahd Wareiiaﬁéii‘zé
4“. Agﬁbunum- Research and Education
45 Cooperation = ... R
" 46. Marketing .and Quality Control
47, Rural Employnient' R
48. Community Development and Pan-
i - chayats - .
49, ‘Special Area Programme
' 50. Major and Medium Irrigation
51. Minor Irrigation
" 52, Command Area Development
53, Flood Control and Drainage ... -

3,17,50

42,8462

1,23.00

40,8500

347,10
4,40,00

94,00

7185 . .

4,47,86

“41,08,10

" 703 37
81,50,
o 4,14,85
26,00
31218

- 4,3590
38,458,007

12,00
1,85,00
22,50

191,50

3,56,00
212,00

. 32,22,00
5,42,00

2,68,00°
43,00
1,14,56,68

8,000

" [Bs. in thousands) =
20,00 .

3,37,50

42,92, 6:2'
123 00

34710
440 00

1,06,10
7,03,37
* 87,50
414,85

36,00
3,12,16
4,3590

38,46,00

72,00
1,8'5_,00

22,50
1,91,50

356,00
2,12,00
32,67,00
542,00
2,68,00
" 43,00
1,14,56,68



i _Non-Conventlonal Sources of Energ'y L3750
Vlllage and ‘Small Industnes '

: . 5,33,07
B7: . Industnes

Mining . . . o 24000

_ Ports and Lighthouses ... ', ede . 8_8;00
0.. Roads and Bridges ... .. .. = 285000
6L Road Transport - - “ e 1,15,00 :i
52.’ ' Inland Water Transport e S 5"71."00 -
i . Other Smentific Research f‘ i 60,060 S
: Ecology and Envlronment . 2000:
. Tourism .. .. I 345007
"Census Surveys and Sta.tistics Ceeye 10800'
“‘Civu Supplies . el e 39 00
568; . Other General Economic Serv1ces L ] ‘ RO
~— . . Public Debt (Appropriatlon) — - 1,80,68,35  1,30,68,35
69 Loans and Advances to State Go- ' . _. ’ o )
vernment Servants ete.. ... ver - 3,84,00 e '§,§%,00
i GRAN]_D TOTAL ... .. “.. 5123506 2109335 7 17832841

T o 4005082 ¢ 79,5500 ¢ 4,89,14,82
Capital, PublicDebtandLoanS“ S PP
and Adva,nces S e - 1,62,75,24 '1,81,38,85 . 2,94,13,59

~ ‘Revenue

NPT
Fahadd -
T o i



Fmancnal Memorandum

Prov1smn is made in- the Bill to- appropnate for the -services . a,nd
purposes expressed in the Schedule during the financial year 1994-95 -
a sum of Rs. 7,83,28,41,000. This amount consists of Rs. 4,89,14,82,000
on Revenue Account and Rs. '2,94,13,59,000 on Capltal Account 1nclud1ng
Pubhc Debt and Loans and. Advan ces. ’

S‘I'afemeni' of Obijects and Reasons

The Budget for the year 1994-95 was presented to the Leglsla.tlve
Assembly on 9th March, 1994. The Demands for Grants have since been
discussed and voted by the Assembly. This: Appropriation. ‘Bill is, there--
“fore, introduced in accordance with the provisions of article 204 of
the Constitution, to provide for the appropriation - out of thé Conso- -
lidated Fund of the State of Goa of the 'moneys ‘required for the
services durmg the financial year 1994-95 e

The Governor has, in pursuance of eclauses (1) and (3) vof‘ artlcle
20’1 of the Constitution, recommended to the Leglslatlve Assembly, the
mtroductmn and conmderatlon of the Bill, | L

“Pamaji, _°  Dr.WILFRED D'SOUZA
May, 1994, . S . ~ Chief Minister ‘



